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THE INDIAN TARIFF (AMENDMENT) ACT, 1971
- No. 67 oF 1971

| [237d December, 1971.]

1

An Act further to amend the Indian Tariff Act, 1934.

BE it enacted by Parliament in}the Twenty-second Year of the
Republic of India as follows:— . ‘ '

1 (I) This Act may be called thd Indian Tariff (Amendment) Act, Short

1971, . - title
: and
(2) It shall come into force on the 1st day of J anuary, 1972, gfemn;&
. i ment.
©..320f1934. 2. In the F1rst Schedule to the Indign Tar1ff Act 1934,— Amend-

(a) in Ttems Nos. 28(35), 28 (B6), 28(37), 28(38), 28(39) and mentof
28 (40), in the last column headed} “Duration of protective rates of Schedule.

duty”, for the figures “1971”, whereyer they occur, the figures “1972”
. shall be substituted; : : '

(b) in Item No. 66 (a),— ]
) in the third column headed “Nature of duty”, for the word

“Protéctive”, the word “Revenu” shall be substituted;

+(i1)- in the fourth column heded “Standard. rate of duty”, for

the figures “274”, the figures “40’( shall ‘be substituted;

(#i1) . in the last column headéd “Duration of protective rates
‘of duty”, the entry “December 3 kst, 1971” shall be om1tted
-.(¢) in Item No. 66(1),— | o .

(}) in the third column heade“Nature of duty”, for-the word
“Protective” the word “Revenue} shall be substituted;

('n) in the fourth. column heaed “Standard rate of duty”,

o -i‘nr the ﬁgures 4207, the figures “40”% hall be suost1tuted

(#4) in the last column headed ‘Duratlon of protect1ve rates

e of. duty” the entry “December 31st,{1971” shall be omitted. -
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